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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH KOLKATA

EXECUTION APPTICATTON- 0t / 2024

IN

o. A-L66/2022

IN THE MATTER

VETERANS FORUM FOR TRANSPARENCY IN PUBLIC LIFE

.....APPLICANT

VS

BIHAR STATE HOUSING BOARD & ORS

,.....RESPONDENTS

WRITTEN SUBMISSION OF APPLICANT

To

The Hon'ble fudicial Member and Hon'ble Expert Member of the Hon,ble
National Green Tribunal, Eastern zone Bench, Kolkata

The humble written submission of Applicant

Most Respectfully Sheweth:

1. The present Execution Application has been filed towards execution of

Hon'ble National Green Tribunal, Eastern Bench, Kolkata order dated

22,2.2023,



2. That during last hearing dated 1,9.9.2024 Hon'ble Tribunal was pleased

to pass the order of which the relevant portion is extracted below:

'7, The State Respondents, Government of Bihar qre

directed to lile affidavit within one month showing clearly

that the roqd shown in the photographs has been cleqred

qnd qll the slush qnd slime has been removed there from".

3. That, it is humbly submitted that State Respondents have miserably

failed to implement the aforesaid order of Hon'ble Tribunal and there is

no perceptible improvement of the condition of various roads within

Prabhunath Nagar housing colony. Recent Photographs [10.10.2024) of

various roads within the Prabhunath nagar Housing colony is attached

herewith. Annexure AL Colly.

4. That, from the Annexed photographs, it is evident that no worthwhile

efforts have been initiated by State Respondents and the condition of

water logging resulting in formation of slush and slime is still persisting,

PRAYER

5. Ilon'ble Tribunal may be pleased to impose Environmental

Compensation upon State Respondent No 3, District Magistrate Saran,

Bihar for failure to implement Hon'ble Tribunal dated L9.9.2024.



AND YOUR APPLICANT AS IN DUTY BOUND SHALL EVER PRAY

Place- Greater Noida r\

Date- ol//x*;@
*.(rr\oo^
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH KOLKATA

EXECUTTON APPLTCATTON -OL / 2024

IN

o. A-166 /2022
IN THE MATTER

VETERANS FORUM FOR TRANSPARENCY IN PUBLIC LIFE

VS

BIHAR STATE HOUSING BOARD & ORS

.....APPLICANT

RESPONDENTS

AFFIDAVIT

I, wing commander (RetdJ Dr Bishwanmath prasad singh, age T4 years, s/0
Late Rajnarayan Singh, R/0 B !24, swarnngri, Greater Noida, Dist- G.B.Nagar
(uPJ 20131"5, do hereby solemnly affirm and state as follow;-

a) That I am the Applicant in the accompanying application and as such
fully conversant with the fact and competent to swear this affidavit,
That, I further state that contents of the accompanying application has
been drafted by me and same is true and correct to my best of
knowledge and records relied upon and true and same may be treate
as part and parcel of this application.

b)

o\
\I

DEP2NENT

VERIFICATION "

Verified at Greater Noida on this LL'&of Octobe r Z[Z4,that the contents of
abvove affidavit are true and correct to best of my knowledge derived from
the records maintained by Applicant during its ordinary course and nothing

cealedthere from. -.... 4.

G.S.
L. No.12

1+==- \. DEPONENT

r,{otary (G. B. FJ rga,
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